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(c) The Food Corporation of Indiatakes all
requisite remedial measures to protect the
foodgrains duringstorage, suchas construcrtion
of godowns on scientific lines, stacking of
foodgrain bags on scientific lines, periodical
inspection of stocks by trained personnel, regu-
larpestcontrolmeasures, fumigationoffoodgrain
stocks ect.

|English]
Eco—TaskForce

233. SHRI MOHAN RAWALE : Will the
Minister of ENVIRONMENT AND FORESTS
bepleasedtostate:

(a) the State Govemment which have sent
proposals for creating Ecological Task Force of
Ex—Servicemenduring lasttwoyearandupto
June 30, 1993;

(b) the particulars of such proposals which
have sofarbeen sanctionedbythe Govemment,
State—wise;

(c)the States, in respect of which, propos-
als are stillunder consideration or have been
rejected with reasons therefor:

(d) the time by which the remaining propos-
als are likely to be sanctioned; and

(e) the liabilities of the Union Govemment
insetting up the Ecological Task Force of Ex—
servicemenin States ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) : (a) to (d) At
present, three Ecological Task Forces are op-
erationalinthe States of Uttar Pradesh, Jammu
& Kashmirand Rajasthan. Inthe lasttwo years,
proposals for raising Ecological Task Forces
were received from the States of Himachal
Pradesh and Tamil Nadu. Action Could notbe
taken onthe proposalinthe contextofthe overall
availability of funds.
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(e) The Minister of Environment & Forests
makes provision of funds inits budgetfor meet-
ingthe costs of Ecological Task Forces under
aPlan Scheme. The procedureis thatthe Eco-
logical Task Fores carry outtheir activities and
incur expenditure which is subsequently reim-
bursed by the Ministry of Environment & For-
ests.

[ Translation)
Cancellation of Ration Cardsin U.P

234. SHRIUDAY PRATAP SINGH : Will
the Minister of CIVIL SUPPLIES CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
pleasedtostate:

(a) whether anumber of Fair Price Shops
underthe Public Distribution System havebeen
canceled recently for not taking the Quota of
essentialcommodities and also not supplying it
tothe ration card holders in Uttar Pradesh;

(b) if so, the details thereof; and

(c)the other actiontaken against the own-
ers of such Fair Price Shops in the State ?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLICDISTRIBUTIONAND
MINISTEROF STATE INTHE MINISTRY OF
COMMERCE (SHRIKAMALUDDIN AHMED)
:(a)to(c) Theinformationis being collectedand
willbe laid on the Table of the House.

[English]
Sugar MillsinU. P.

235. MAJ. GEN (RETD.) BHUWAN
CHANDRAKHANDRI : Willthe MINISTER OF
FOODbe pleasedtostate :

(a) whether cane crushing percentage

through Sugar Mills in Uttar Pradeshis much
lowerthanthe national average;





